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SYNOPSIS 
 

In above matter Quarterly Progress Report related to the state of Bihar is as follow:- 
 
S.No Name of the River Name of the Towns 

 
 
 
 
 

1. 

 
 
 
 
 

Ganga 

1. Patna 
A.(Phulwarish
ariff) 

2. Maner 
3. Danapur 
4. Bakhtiyarpur 
5. Barh 
6. Mokama 
7. Munger 
8. Sultanganj 
9. Bhagalpur 
10. Buxar 
11. Barahiya 

12. Jamalpur 
13. Kahalgaon 
14. Chhapra 
15. Sonepur 
16. Hajipur 
17. Begusarai 
18. Khagaria 
19. Naugachhiya 
20. Dighwara 
21. Teghra 
22. Manihari 

2. Punpun (Joins river Ganga at Fatuha) Fatuha 
3. Ramrekha Hari Nagar (Ramnagar) 
4. Sikrahana Narkatiaganj 
5. Sirsa Raxaul 
6. Parmar Jogbani 

 1.   River Ganga  

A. Liquid Waste Management:- 

A total 29 sewerage infrastructure projects sanctioned at a cost of Rs. 5328.61 Crore 
which are at various stages of implementation in towns namely  Patna (11 projects), 
Begusarai,  Munger,  Hajipur,  Mokama,  Sultanganj,  Naugachia,  Barh,  Bhagalpur, 
Sonepur,  Chhapra,  Khagaria,  Bakhtiyarpur,  Maner,  Fatuha, Danapur, 
Phulwarishariff, Buxar, Barahiya and Kahalgaon. These   projects   will   facilitate   in   
treatment   of   651.5 MLD of   sewage   through creation/rehabilitation   of   STPs,   
sewerage   network   and   allied   Interception   and diversion works. 

 

 1 project is completed Karmalichak STP in Patna. 

 19 projects Patna (Beur STP, Beur Sewerage Network, Saidpur STP & Adjoining 

Network, Saidpur Sewerage Network, Karmalichak Sewerage Network, Pahari 

STP, Pahari Zone-IV A (South), Pahari Zone V, Digha  STP and Kankarbagh 

STP), Sultanganj, Mokama, Sonepur, Barh, Naugachhiya, Bakhtiyarpur, Maner, 

Begusarai and Chhapra are under implementation. 

 07 projects Munger, Hajipur, Bhagalpur, Khagaria, (Fatuha, Danapur and 

Phulwarishariff in one package) are under tendering stages. 

 In addition, Tender to be floated for 3 projects Buxar, Barahiya and Kahalgaon. 

 
B. Solid Waste Management (SWM):- 

 

 
Availability of Land for 
Processing Activity 

Total sites required decentralized or centralized Solid waste 
processing activity 

64 

Site available with ULB for Solid waste processing activity 48 

Construction of 
Compost Pits for 
Processing of Wet Waste 

Nos of sites in which construction of Pit started 27 

Nos of sites in which construction of Pit completed 9 

 
 

Status of Primary 
Collection Vehicles and 
Door to Door Collection 

Total Nos of wards 732 

Nos Tricycle/ Pushcart available for Door to Door Collection 1353 

Nos Auto Tippers/ E-rickshaw available for Door to Door 
Collection 

441 

Nos of Wards Door to Door Collection 726 
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Segregation at Source 
(Wet & Dry waste) 

Distribution of Household bins for segregation of Wet & Dry 
waste 

Yes 
(except 
Patna) 

Nos of Wards started segregation at source 228 

Composting Activity Nos of sites (in which composting started) 27 

 
Land Availability for 
Sanitary Landfill facility 

Land Availability 22 

NOC Awaited 1 

 
C. Plastic Waste Management (PWM):-

(Refer Page 43 & 44) 

100% Single use Plastic (Plastic Carry Bags) have been banned in all the Urban Local 

Bodies in state of Bihar.  Penalty provisions have been made for involvement in Production, 

distribution, trading, storage, sale of plastic carry bags irrespective of its thickness   

and   sizes   in   the   respective   ULB   Plastic   Waste   Management Byelaws, 

2018. 

44765   Nos   shops   or   establishment   have   been   raided   and   fine   for   Rs 

2128095.00 has been collected. 9869.86 Kg of plastic carry bags were also seized. 

(Refer Page 42) 

D. Open Defecation Free (ODF):- 
i. Total Target – 99211Nos (Individual Household Latrine- 87271 and 

Community Toilet/Mobile Toilet- 11940). Total 94132 Nos (94.88%) achieved. 
ii. ODF declared in 17 towns (Barh, Hajipur, Sonepur, Mokama, Bakhtiyarpur, 

Teghra, Maner, Barhiya, Manihari, Buxar, Naugachia, Danapur, Dighwara, 
Jamalpur, Munger, Begusarai and Bhagalpur). Self-Declared in 5 towns 
(Patna, Chhapra, Sultanganj, Khagariya and Kahalgaon). 

(Refer Page 41) 
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 2.   River Punpun (Joins the Ganges at Fatuha)  
 

The Punpun originates on the Chota Nagpur Plateau, at an elevation of 300 meters; 

the  river  mostly  flows  in  a  north-east  direction  and  joins  the Ganges at Fatuha,  

25 kilometers downstream of Patna. 

A. Liquid Waste Management:- 

There are 7 Nallas in town. All Nallas have been screened. Presently, there is no 

sewerage system. A scheme comprising Fatuha I&D and STP of 7 MLD capacity has 

been approved for Rs. 35.49 Cr. AA & ES has been obtained. The scheme will cater all 

Nallas. 

B. Solid Waste Management (SWM):- 
 

 
Availability of Land for 
Processing Activity 

Total sites required decentralized or centralized Solid waste 
processing activity 

1 

Site available with ULB for Solid waste processing activity 0 

Construction of 
Compost Pits for 
Processing of Wet 
Waste 

Nos of sites in which construction of Pit started 0 
 

Nos of sites in which construction of Pit completed 
 

0 

 
 

Status of Primary 
Collection Vehicles and 
Door to Door Collection 

Total Nos of wards 27 

Nos Tricycle/ Pushcart available for Door to Door Collection 10 

Nos Auto Tippers/ E-rickshaw available for Door to Door 
Collection 

3 

Nos of Wards Door to Door Collection 27 

 
Segregation at Source 
(Wet & Dry waste) 

Distribution of Household bins for segregation of Wet & Dry 
waste 

Yes 

Nos of Wards started segregation at source 0 

Composting Activity Nos of sites (in which composting started) 0 

Land Availability for 
Sanitary Landfill facility 

Land Availability 
In 

Progress 
 

 

C. Plastic Waste Management (PWM):- 

(Refer Page 44) 

100% Single use Plastic (Plastic Carry Bags) have been banned in all the Urban Local 

Bodies in state of Bihar.  Penalty provisions have been made for involvement in Production, 

distribution, trading, storage, sale of plastic carry bags irrespective of its thickness 

and sizes in the Fatuha Nagar Parishad Plastic Waste Management 

Byelaws, 2018. 

832 Nos shops or establishment have been raided and fine for Rs 42700.00 

has been collected. 74 Kg of plastic carry bags were also seized. 

 
D. Open Defecation Free (ODF):- 

(Refer Page 42) 

i. Total Target – 1440 Nos (Individual Household Latrine- 1290 and 
Community Toilet/Mobile Toilet- 150). Target 100% achieved. 

ii. ODF Declared & QCI have submitted report on 31/07/2018. 
(Refer Page 41) 

https://en.wikipedia.org/wiki/Chota_Nagpur_Plateau
https://en.wikipedia.org/wiki/Ganges
https://en.wikipedia.org/wiki/Fatuha
https://en.wikipedia.org/wiki/Patna
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 3.   River Ramrekha  

A. Liquid Waste Management:- 

There is no sewage project in this town.  To cater all Nallas a DPR for I&D with 

STP is under preparation. It will be prepared by June, 2020 and will be sent to  

NMCG  for  approval.  After  approval  of  DPR  the  work  will  be  completed  by 

June, 2021. 

B. Solid Waste Management (SWM):- 
 

 
Availability of Land for 
Processing Activity 

Total sites required decentralized or centralized Solid waste 
processing activity 

2 

Site available with ULB for Solid waste processing activity 2 

Construction of 
Compost Pits for 
Processing of Wet Waste 

Nos of sites in which construction of Pit started 1 

Nos of sites in which construction of Pit completed 0 

 
 

Status of Primary 
Collection Vehicles and 
Door to Door Collection 

Total Nos of wards 23 

Nos Tricycle/ Pushcart available for Door to Door Collection 26 

Nos Auto Tippers/ E-rickshaw available for Door to Door 
Collection 

3 

Nos of Wards Door to Door Collection 23 

 
Segregation at Source 
(Wet & Dry waste) 

Distribution of Household bins for segregation of Wet & Dry 
waste 

Yes 

Nos of Wards started segregation at source 0 

Composting Activity Nos of sites (in which composting started) 0 

Land Availability for 
Sanitary Landfill facility 

Land Availability Yes 

 

 

C. Plastic Waste Management (PWM):- 

(Refer Page 45) 

100% Single use Plastic (Plastic Carry Bags) have been banned in all the Urban Local 

Bodies  in  state  of  Bihar.  Penalty  provisions  have  been  made  for  involvement     in 

Production, distribution, trading, storage, sale of plastic carry bags irrespective of its 

thickness   and   sizes   in   the   Ramnagar   Nagar   Panchayat   Plastic   Waste 

Management  Byelaws,  2018.478  Nos  shops  or  establishment  have  been  raided 

and fine for Rs 12800.00 has been collected. 9.6 Kg of plastic carry bags were also 

seized. 

 
D. Open Defecation Free (ODF):- 

(Refer Page 42) 

i. Total Target – 4257 Nos (Individual Household Latrine- 4025 and 
Community Toilet/Mobile Toilet- 232). Total 4095 Nos (96.19%) 
achieved. 

ii. ODF Declared & QCI have submitted report on 18/09/2018. 
(Refer Page 41) 

 

 4.   River Sikrahana  

The Burhi Gandak River is a tributary of the Ganges. It is known as Sikrahana in its 

upper reaches. The Burhi Gandak originates from Chautarwa Chaur near 

Bisambharpur in the district of West Champaran in Bihar. It initially flows through 

the East Champaran district. After flowing for a distance of about 56 km, the river 
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takes  a  southerly  turn  where  two  rivers  -  the  Dubhara  and  the  Tour  –  join  it. 

Thereafter,  the  river  flows  in  a  south-easterly  direction  through  the  Muzaffarpur 

district for about 32 km. The total length of the river is 320 km. The drainage area of 

the river is 10,150 sq. km. 

A. Liquid Waste Management:- 

There is no sewage project in this town.  To cater all Nallas a DPR for I&D with 

STP  is  under  preparation.  It  will  be  prepared  by  June, 2020 and  will  be  sent  

to NMCG for sanction. After approval of DPR the work will be completed by 

June, 2021. 

B. Solid Waste Management (SWM):- 
 

 
Availability of Land for 
Processing Activity 

Total sites required decentralized or centralized Solid waste 
processing activity 

4 

Site available with ULB for Solid waste processing activity 4 

Construction of 
Compost Pits for 
Processing of Wet Waste 

Nos of sites in which construction of Pit started 1 

Nos of sites in which construction of Pit completed 0 

 
 

Status of Primary 
Collection Vehicles and 
Door to Door Collection 

Total Nos of wards 25 

Nos Tricycle/ Pushcart available for Door to Door Collection 27 

Nos Auto Tippers/ E-rickshaw available for Door to Door 
Collection 

4 

Nos of Wards Door to Door Collection 25 

 
Segregation at Source 
(Wet & Dry waste) 

Distribution of Household bins for segregation of Wet & Dry 
waste 

Yes 

Nos of Wards started segregation at source 2 

Composting Activity Nos of sites (in which composting started) 0 

Land Availability for 
Sanitary Landfill facility 

Land Availability Yes 

 

 

C. Plastic Waste Management (PWM):- 

(Refer Page 45) 

100% Single use Plastic (Plastic Carry Bags) have been banned in all the Urban Local 

Bodies  in  state  of  Bihar.  Penalty  provisions  have  been  made  for  involvement     in 

Production, distribution, trading, storage, sale of plastic carry bags irrespective of its 

thickness   and   sizes   in   the   Narkatiaganj   Nagar   Parishad   Plastic   Waste 

Management Byelaws, 2018. 

197 Nos shops or establishment have been raided and fine for Rs  36800.00 

has been collected. 36 Kg of plastic carry bags were also seized. 

 
D. Open Defecation Free (ODF):- 

(Refer Page 42) 

i. Total Target – 1377 Nos (Individual Household Latrine- 945 and Community 
Toilet/Mobile Toilet- 432). Target 100% achieved. 

ii. ODF self-declared. 
(Refer Page 41) 

 5.   River Sirsa  

A. Liquid Waste Management:- 

There is no sewage project in this town.  To cater all Nallas a DPR for I&D with 

STP  is  under  preparation.  It  will  be  prepared  by  June, 2020 and  will  be  sent  to 
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NMCG for sanction. After approval of DPR the work will be completed by June, 

2021. 

B. Solid Waste Management (SWM):- 

 
Availability of Land for 
Processing Activity 

Total sites required decentralized or centralized Solid waste 
processing activity 

1 

Site available with ULB for Solid waste processing activity 1 

Construction of 
Compost Pits for 
Processing of Wet Waste 

Nos of sites in which construction of Pit started 1 

Nos of sites in which construction of Pit completed 0 

 
 

Status of Primary 
Collection Vehicles and 
Door to Door Collection 

Total Nos of wards 25 

Nos Tricycle/ Pushcart available for Door to Door Collection 50 

Nos Auto Tippers/ E-rickshaw available for Door to Door 
Collection 

5 

Nos of Wards Door to Door Collection 25 

 
Segregation at Source 
(Wet & Dry waste) 

Distribution of Household bins for segregation of Wet & Dry 
waste 

Yes 

Nos of Wards started segregation at source 2 

Composting Activity Nos of sites (in which composting started) 0 

Land Availability for 
Sanitary Landfill facility 

Land Availability Yes 

 

 

C. Plastic Waste Management (PWM):- 

(Refer Page 45) 

100% Single use Plastic (Plastic Carry Bags) have been banned in all the Urban 

Local Bodies in state of Bihar. Penalty provisions have been made for involvement 

in Production, distribution, trading, storage, sale of plastic carry bags irrespective 

of  its  thickness  and  sizes  in  the  Raxaul  Nagar  Parishad  Plastic  Waste 

Management Byelaws, 2018. 

695Nos  shops  or  establishment  have  been  raided  and  fine  for  Rs  66100.00 

has been collected. 774.7 Kg of plastic carry bags were also seized. 

(Refer Page 42) 

D. Open Defecation Free (ODF):- 
i. Total Target – 1197 Nos (Individual Household Latrine- 922 and Community 

Toilet/Mobile Toilet- 275). Total 1032 Nos (100%) achieved. 
ii. ODF Declared & QCI have submitted report on 11/08/2018. 

(Refer Page 41) 

 6.   River Parmar  

A. Liquid Waste Management:- 

There is no sewage project in this town.  To cater all Nallas a DPR for I&D with 

STP  is  under  preparation.  It  will  be  prepared  by  June, 2020 and  will  be  sent  

to NMCG for sanction. After approval of DPR the work will be completed by 

June, 2021. 

B. Solid Waste Management (SWM):- 
 

 
Availability of Land for 
Processing Activity 

Total sites required decentralized or centralized Solid waste 
processing activity 

2 

Site available with ULB for Solid waste processing activity 1 
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Construction of 
Compost Pits for 
Processing of Wet 
Waste 

Nos of sites in which construction of Pit started 0 
 

Nos of sites in which construction of Pit completed 
 

0 

 
 

Status of Primary 
Collection Vehicles and 
Door to Door Collection 

Total Nos of wards 19 

Nos Tricycle/ Pushcart available for Door to Door Collection 38 

Nos Auto Tippers/ E-rickshaw available for Door to Door 
Collection 

2 

Nos of Wards Door to Door Collection 19 

 
Segregation at Source 
(Wet & Dry waste) 

Distribution of Household bins for segregation of Wet & Dry 
waste 

Yes 

Nos of Wards started segregation at source 19 

Composting Activity Nos of sites (in which composting started) 0 

Land Availability for 
Sanitary Landfill facility 

Land Availability 
In 

Progress 
 

 
 

C. Plastic Waste Management (PWM):- 

(Refer Page 45) 

100% Single use Plastic (Plastic Carry Bags) have been banned in all the Urban 

Local Bodies in state of Bihar. Penalty provisions have been made for involvement 

in Production, distribution, trading, storage, sale of plastic carry bags irrespective 

of  its  thickness  and  sizes  in  the  Jogbani  Nagar  Panchayat  Plastic  Waste 

Management Byelaws, 2018. 

258 Nos shops or establishment have been raided and fine for Rs 27300.00 

has been collected. 33.7 Kg of plastic carry bags were also seized. 

                               (Refer Page 42) 

D. Open Defecation Free (ODF):- 
i. Total Target – 1988Nos (Individual Household Latrine- 1550 and Community 

Toilet/Mobile Toilet- 438). Total 1988Nos (100%) achieved. 
ii. ODF Declared & QCI have submitted report on 08/09/2018. 

(Refer Page 41) 

In  addition  to  above  DPR  for  liquid  waste  management  for  15  towns  situated  on 
tributaries of river Ganga are also under preparation. The list is as follows: 

 
S.No Name of River Name of Towns 

1. Sone Dehri, Arwal and Daudnagar 
2. Burhi Gandak Muzaffarpur, Samastipur and Motihari 
3. Kosi Supaul, Saharsa and Madhepura 
4. Bagmati Darbhanga 
5. Gandak Gopalganj and Bagaha 
6. Mahananda Kishanganj 
7. Kiul Lakhisarai and Jamui 
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Utilization of Treated sewage water using STP  

1. Treated sewage water from STP will be used by WRD, Patna for the towns where STP 

treated water generation capacity is > 100 MLD. 

350 MLD (142.90 cusec) treated sewage water  from the STP's situated at 

Beur, Karmalichak, Saidpur, Kankarbagh, Pahari and Digha in Patna district is to be 

used by pressure pumping through existing canal system / Ahars/ Pond in the 

proposed Green belt of Patna master plan. 

The construction of STP is being looked after by Urban Development 

Departments; and usage of treated sewage water (>100 MLD) have been planned by 

WRD. 

Three alternative Schemes has been prepared by WRD and one of the 

alternative is to be finalised by Competent Authority. The alternatives are annexed as 

annexure-2 on which high-level decisions to be taken soon. 

 

2. Treated sewage water from STP will be used by MWRD; Patna for the towns where 

STP treated water generation capacity is < 100 MLD please refer annexure-3 for 

the status of DPR Preparation at said Ganga towns. 

 



Annexure - 2











Annexure - 3
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Septage Management at Towns In & Around River Ganga and its Tributaries 

UD&HD, GoB has invited tender for selection of agency for “In-Situ Treatment of Sludge of 

septic tanks of Community / Mobile Toilets” and Sewage through Bioremediation for 

Treatment of the Nallas joining the river Ganga and other polluted rivers in Bihar vide 

Short Notice Inviting Re-Tender (NIT) – BGCMS/2019/Bio-remediation/25/269 is 

annexed as below: 



Compliance on the points related to WRD, GoB   
(Regarding Revised Action Plan to be submitted including the points mentioned in 

the order passed on 12.12.2019 in the matter of OA No. 200/2014) 
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Sl 
No. 

Related Points Compliance 

1 Aspects such as 
management of Flood 
Plain Zones (FPZ), 
maintaining minimum 
environmental flow of 
river (by having watershed 
management provisions), 
plantation on both sides of 
the river, setting up 
biodiversity parks on 
flood plains by removing 
encroachment, 
utilization of treated 
sewage so as to minimize 
extraction of ground or 
surface water be 
included. 

Protection and Management of Flood Plain Zones 
& setting up of Bio-diversity Park   
 
Considering densely populated northern plain terrain 
and mostly embanked river, the issue of demarcation of 
flood plain zone/ buffer zone is not applicable in case of 
Bihar. 
 State Govt. is contemplating to approach the 
Hon’ble NGT in this regard. 
 
A note on implementation of Flood Plain Zoning 
Regulation and setting up of Bio-diversity Park is 
enclosed as Annex-IV.   
 
Maintaining  e- flow in Ganga 
 
Regarding e-flow in Ganga river in Bihar, it is to inform 
that there is no control structure over Ganga in Bihar, 
hence no action is needed. However, GOI is required to 
also issue order on e-flow release for lower reaches of 
Ganga and contribution of Upper Riparian States to be 
fixed towards e-flow as well as requirement for 
honouring the Indo-Bangladesh Treaty, 1996. 
 
NMCG wing of MoWR, GOI has issued an order on 9th 
October 2018 in which quantum of discharge to be 
released as e-flow has been fixed only upto Kanpur 
reaches starting from Haridwar i.e. in Upper reaches of 
Ganga river. The views of Govt of Bihar, on above GOI 
Gazette notification on e-flow, has been communicated to 
MoWR, RD & GR vide letter 208 dated 24.04.19 in which 
a request has been made to re-look the recommended e-
flow discharge in view of Indo-Bangladesh Treaty, 1996 
for sharing of water of river Ganga.  
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Note regarding Implementation of Flood Plain Zoning Regulation and 

Setting up of Bio-diversity Park in the light of Hon’ble NGT order 

Flood Plain Zoning Regulation 

        Flood Plain Zoning Regulation was conceptualised in the Nineteen seventies as one of 

the non-structural measures to minimise the flood damages in flood plains. Flood forecasting 

was the other measure to minimise the flood loss. Later, Government of India prepared a draft 

flood plain zoning bill in 1975 and circulated amongst States for their deliberation and 

comments. As per definition, flood plain of a river is that area which is likely to be flooded at 

particular Highest Flood Level, which varies with different Return Periods viz 25 Years, 50 

Years, and 100 years. Flood Plain Zoning is still under consideration stage as Central Water 

Commission, Govt of India is organising a workshop on 17 January, 2020 at Lucknow to 

educate and create awareness amongst Government officials (State Government, CWC, 

National Institute of Hydrology, Academia) about Flood Plain Zoning. As per information 

gathered from CWC, so far only Uttara Khand has notified Flood Plain Zoning Regulation in 

India.  

 However, Govt of Bihar was well aware of issue of Flood Plain Zoning; and suo moto 

State Government asked Bihar State Second Irrigation Commission (1991-1994) to look into 

the issue of flood plain zoning regulation. Bihar State Second Irrigation Commission 

deliberated upon this in its various meeting and finally, prepared a draft bill and submitted to 

Government of Bihar, as an enclosure in the Commission’s Report. The draft Bihar Flood Plain 

Zoning Bill is enclosed as Annex-1. This draft bill was put up before State Government for its 

consideration, but State Government did not concur with flood plain zoning regulation, which 

envisaged embargo on the development activities in the densely populated northern flat flood 

plain terrain. As the major rivers of North Bihar were embanked, the area outside the 

embankment became free from regular flooding, and need not require any regulation for 

impeding the development activities. Even the area, within embanked portion, is thickly 

populated as there are several villages situated within the embankment and river edges. 

Residents of these villages have Pucca / Kachcha houses as well as cultivable lands; and they 

depend on agriculture for their livelihood. Whenever, flooding takes place, residents move to 

safer places and return back to their places when flood recedes. There is hardly any land 

available outside the embankment for relocation of all the Villages. Villagers have constructed 

Pucca houses and other amenities to avail better living even during flood; and even 

Government helps them in better living by constructing ring bund and other required 

infrastructure. People living within embankments have learnt the art of living with flood and 

are fully aware of the situation.  

Considering these aspects, Govt did not wish to block the developmental activities in 

the densely populated northern flat plain terrain, so did not favour the enactment of Flood 

Plain Zoning regulation. This was conveyed to MoWR, Govt. of India earlier in 2004 and 

reiterated again in 2012 & 2013. The relevant documents are enclosed as Annex 2-4.  

Some facts and figures related to population density, status of embankments, and flood 

forecasting capability is described as below:  

Population Density - It is to point out that as per 1991 census, the population 

density of North Bihar varies from 863 persons per Sq Km to 839 persons per Sq Km in 

Gandak to Kamala-Balan reach, 583 in Kosi basin, 598 in Mahananda basin, and 896 persons 

per Sq Km in Ganga Stem. The North Bihar Population has risen to 1226 persons per Sq Km as 

per 2011 census. The present (2019) population density of North Bihar would have risen to 

approximately 1420 persons per Sq Km taking decadal growth rate of 20%. This high 
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population density has put tremendous pressure on land availability for curbing 

developmental activities thereon.  

 Embankments - About 68.80 Lha area of State is flood prone, which is 73% of State 

area and 17% of India’s flood prone area. WRD has so far constructed about 3790 KM 

embankments along the major rivers of Bihar benefitting about 39.90 Lha. . Balance Flood 

Prone area of 28.90 Lha is proposed to be protected through construction of new 

embankments in due course. Most of the Embankments have been constructed based on 

discharge of 25 years return period. Embankments are spaced at least 3 times lacey’s width 

(Width of river required to pass the HFL discharge) and constructed on raiyat / government 

land. River wise details of embankments constructed by State Government are enclosed as 

Annex-5.  

Apart from above, there are Zamindari Bunds (Low bunds, but not designed as flood 

embankments) constructed along several small rivers (total length 2617 KM), which gives 

some degree of protection to human settlements from inundation due to flood water. The 

detail of Zamindari Bund is enclosed as Annex-6. 

Flood Forecasting – a non-structural measure - Government of Bihar has 

established Flood Management Improvement Support Centre (FMISC), which, at present, has 

prepared modules for flood forecasting based on latest technology / algorithm for four major 

rivers of North Bihar viz Gandak, Bagmati-Adhwara, Kosi and Mahananda including regional 

network model starting from Allahabad to Kahalgaon for Ganga river. FMISC has undertaken 

projects for some more rivers for flood forecasting. Also, a Mathematical Modelling Centre has 

been established, which will help in development of in-house capability to analyse the 

behaviour of rivers during flood and suggest remedial measures including carrying out erosion 

and sediment transport study for identified vulnerable reaches. 

In view of the above, Flood plain regulation is not feasible as well as not 

desirable in Bihar. The earlier stand of State Government may be reiterated and 

the same may be conveyed to Hon’ble NGT by filing an Interlocutory Application. 

 

Status of Compliance of Hon’ble NGT orders w.r.t Flood Plain Zoning: 

As per directions given in the review meeting, held on 25.06.2019 under the 

chairmanship of Chief Secretary to discuss the issue of compliance of Hon’ble NGT order by 

the State Govt, work of Buffer Zone demarcation and preparation of Inundation map, has been 

undertaken by WRD, GOB. The present status is as below. 

Buffer Zone Demarcation: 

As per direction of Chief Secretary, initially the buffer zone at 100m, 200m and 500m 

on either side from the centre line of the main stream of river Ganga in Bihar was demarcated 

on GIS map based on satellite imagery; and the area, including river portion, was assessed as 

183.89 km2, 363.12 km2 and 875.31 km2 respectively. This map was made available to Urban 

Development and Housing Department in July, 2019. 

Later on, Buffer Zone assessment for Gandak and Ghaghra was also completed, which 

were also made available to Urban Development Department in November, 2019. The buffer 

zone area, including river portion, at 100m, 200m and 500m on either side from the centre 

line of the main stream of river Gandak has been assessed as 71.11 km2, 139.28 km2 and 321.12 

km2 respectively while for river Ghaghra in Bihar, it has been assessed as 15.76 km2, 30.76 km2 

and 71.00 km2 respectively. 
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Buffer Zone assessment for other tributaries of river Ganga like Kosi and Mahananda is 

under process. 

Inundation Map on HFL (25 years return period)  

For mapping the extent of flood plain i.e inundation map at HFL 50.52 m of River 

Ganga, which was observed on 21/08/2016 at Gandhi Ghat (Ganga) Patna surpassing all 

previous record of HFLs, was selected for assessment.  

        Based on 50.52 m HFL at Gandhi Ghat, Patna, Inundation map of river Ganga (in 

Bihar portion) was prepared on GIS using the satellite imagery of river Ganga on 25 August 

2016. Inundation map shows that 2126 villages in 13 districts spanning over 4830.70 km2 

excluding the active river channel portion is affected. The Report was earlier submitted to 

Urban Development and Housing Department. 

 

Development of Bio-diversity Park in Flood Plain 

 Department of Environment, Forest and Climate Change has asked Water Resources 

Department to make available the encroachment free land in the flood plain for developing 

Bio-diversity Park thereon. This issue needs rethinking by Department of Environment, Forest 

and Climate Change as Water Resources Department has no ownership of land lying in flood 

plain except river portion (for limited purpose). Only Lands, acquired for construction of 

embankment, belongs to WRD; and lands, lying in flood plain zone, belong to either Raiyat or 

Govt land (i.e. Deptt of Revenue and land reform). Even the lands within the khadir of river 

are of Raiyats, especially Diara land. Large population inhabits in Diara area and their main 

livelihood depends on agriculture. They take shelter in uplands in case of high flood and 

returns to their places as soon flood recedes. 

 As WRD has no locus stand i.e. jurisdiction over lands lying in flood plain, Department 

of Environment, Forest and Climate Change needs to select the suitable area for development 

of Bio-diversity park with the help of district administration and approach Department of 

Revenue and Land Reform for transfer of the particular land. 
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Action Plans for Solid Waste Management 

Sl. 
No 

 
Name of the ULB 

Total Project 
Cost 

(Rs. in Lakh) 

 
Remarks 

1. (RAXAUL)- Sirsia River 

 
 

1. 

 
 

Raxaul Nagar Parishad 

 
 

532.93 

DPR  submitted  to  MoHUA,  Govt.  of 
India      dated      19.11.2018.      Project 
Execution to be completed  by  
September, 2020. 

2. (NARKATIYAGANJ) –Sikrahna River 

 
1. 

 
Narkatiaganj Nagar Parishad 

 
482.04 

DPR  submitted  to  MoHUA,  Govt.  of 
India      dated      19.11.2018.      Project 
Execution to  be completed  by  
September, 2020. 

3. JOGBANI- Parmar River 

 
1. 

 
Jogbani Nagar Panchayat 

 SWM  DPR  Will  be  prepared  up  by 
September, 19 and    Project Execution 
to be completed by September,  2020 

4. HARINAGAR ( RAMNAGAR)- Ramrekha River 

 
1 

 

Harinagar ( Ram Nagar ) Nagar 
Panchayat 

 SWM    DPR    Will    be    prepared    by 
September,  19  and  Project  Execution 
to be completed by September,  2020. 

5. BUXAR TO BHAGALPUR- Ganga River 

1 Patna Municipal Corporation 19908.67  

 

 

 

 
SWM  DPR  has  been  approved  from 
MoHUA,   Govt.   of   India   and   50% 
Central/State   share   fund   also   has 
been   released   vide   letter   no  377   
on dated 29/06/2019. 

 

Project  Execution  to  be completed  by 
September, 2020. 

2 Chhapra Municipal Corporation 1937.5 

3 Munger Municipal Corporation 1953.69 

4 Begusarai Municipal Corporation 3142.57 

5 Barh Municipal Council 643.73 

6 Hajipur Municipal Council 1363.7 

7 Mokama Municipal Council 583.27 

8 Bakhtiyarpur Municipal Council 509.55 

9 Buxar Municipal Council 1130.16 

10 Khagariya Municipal Council 496.5 

11 Jamalpur Municipal Council 1094.86 

12 Sultanganj Municipal Council 535.71 

13 Teghra Nagar Panchayat 527.23 

14 Maner Nagar Panchayat 400.17 

15 Barahiya Nagar Panchayat 431.07 

16 Manihari Nagar Panchayat 274.47  
SWM  DPR  has  been  approved  from 
MoHUA,   Govt.   of   India   and   50% 
central   share   fund   also   has   been 
released  on  dated  11th  April,  2019. 
Project  Execution  to  be completed  by 
September, 2020. 

17 Sonepur Nagar Panchayat 389.17 

18 Naugachia Nagar Panchayat 479.31 

19 Danapur Nagar Parishad 1877.76 

20 Kahalgaon Nagar Panchayat 365.39 

21 Dighwara Nagar Panchayat 299.97 

22 Bhagalpur Municipal Corporation 3862.36 
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6. GAURICHAK TO FATUHA- Punpun River 

 

 

 

 
1. 

 

 

 

 
Fatuha Municipal Council 

 

 

 

 
483.42 

 

 SWM DPR has been approved 
from MoHUA, Govt. of India and 
50% central share fund also has 
been released on dated 11th April, 
2019. 

 Project Execution to be completed 
September, 2020. 

 

Status of Land for Waste Processing 

 Land has been identified for Waste Processing in 18 Towns (Patna, Bhagalpur, Munger, 

Chhapra, Hajipur, Bakhtiyarpur, Barh, Danapur, Jamalpur, Sultanganj, Barahiya Manihari, 

Naugachia, Kahalgaon , Dighwara. Begusarai, Teghra, Sonepur 

 Maner : NOC received, but outer part of the land is encroached, District Administration 

has given notice to remove encroachment on dated 21.06.19. Presently an order by High 

Court to maintain status Quo for four weeks has been issued. There after EOI has been sent 

to IPRD for availability of land on lease. 

 Mokama : Identified 2 Locations with 3000 Sq. ft each. Disputed Land and NOC awaited. 

2- D.M. has instructed to C.O. to resolve the land dispute. 3- At landfill site 3000 Sq. ft land 

identified and construction of pits start 

 Fatuha : EOI Published and two lands selected for processing activity at 1-Raipura- 6000 

Sq. ft 2-Sanoraha-6000 Sq. 

 Khagariya EOI issued. 

 Land has been identified in Buxar and proposal submitted to Dept. for Land acquisition. 

Status of Construction of composting pits for Waste Processing 

 Constructions have been started in 16 Towns as Danapur, Bhagalpur, Munger, Chhapra, 

Hajipur, Barh, Mokama, Barahiya, Manihari, Sultanganj, Naugachia, Kahalgaon, Dighwara, 

Buxar, Sonepur, Begusarai 

  Construction of composting pit has completed in 8 towns as Munger, Sultanganj, Buxar, 

Barahiya, Chhapra, Begusarai, Naugachhiya and Dighwara.  
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Status and Action Plan of ODF 

Sr. 
No. 

 
Name of City 

Status of 
ODF 

Declared 

Date of QCI 
Certificate 

 
Remarks 

1. RUXOL TO KOIREA TOLA (RAXAUL)- Sirsia River 

1 Raxaul Nagar Parishad ODF 11/8/2018  
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
One_time_certified_ODF
_18Feb 

2.  ALONG JOGBANI- Parmar River 

1 Jogbani Nagar Panchayat ODF 8/9/2018 

3. BUXAR TO BHAGALPUR- Ganga River 

1 Patna Municipal Corporation ODF Self 
decleration 

2 Chhapra Municipal Corporation ODF Self 
decleration 

3 Munger Municipal Corporation ODF 18/09/2018 

4 Begusarai Municipal Corporation ODF 13/09/2018 

5 Barh Municipal Council ODF 14/08/2018 

6 Hajipur Municipal Council ODF 09/08/2018 

7 Mokama Municipal Council ODF 06/09/2019 

8 Bakhtiyarpur Municipal Council ODF 02/08/2018 

9 Buxar Municipal Council ODF 08/09/2018 

 
10 

 
Khagariya Municipal Council 

 
ODF 

 
Self 

decleration 

11 Jamalpur Municipal Council ODF 06/09/2018 

12 Sultanganj Municipal Council ODF 20/09/2018 

13 Teghra Nagar Panchayat ODF 13/09/2018 

14 Maner Nagar Panchayat ODF 08/09/2018 

15 Barahiya Nagar Panchayat ODF 08/09/2018 

16 Manihari Nagar Panchayat ODF 13/09/2018 

17 Sonepur Nagar Panchayat ODF 11/08/2018 

18 Naugachhiya Nagar Panchayat ODF 04/08/2018 

19 Danapur Nagar Parishad ODF 06/09/2018 

 
20 

 
Kahalgaon Nagar Panchayat 

 
ODF 

 
Self 

decleration 

21 Dighwara Nagar Panchayat ODF 18/09/2018 

22 Bhagalpur Municipal Corporation ODF 20/09/2018 

4. GAURICHAK TO FATUHA- Punpun River 

1 Fatuha Municipal Council ODF 31/07/2018 

5. HARINAGAR TO RAMNAGAR- Ramrekha River 

 
1 

 
Narkatiyaganj Nagar Parisad 

 
    ODF 

Self 
decleration 

6. ALONG NARKATIAGANJ- Sikrahna River 

1 
Harinagar/Ramnagar Nagar 
Panchayat 

ODF 18/09/2018 

 



Page | 42  

 

Plastic Waste Management 

 100% Single use Plastic (Plastic Carry Bags) have been banned in all the Urban Local 
Bodies of State Bihar 

 Penalty provisions have been made in the Plastic Waste Management Byelaws, 2018, if 
anyone is involved in Production, distribution, trading, storage, sale of plastic carry bags 
irrespective of its thickness and sizes. 

 Gazette notification on Plastic ban ULB wise have also been notified by UD&HD, 
Government of Bihar. Details of gazette notification are as follows. 

 

Govt. of Bihar 

Urban Development & Housing Department 

Report of Plastic Carry Bags raid since coming into effect of Plastic Waste 
Management Byelaws (23/12/2018) till March, 2020 

Name of 
District 

Name of ULB 
Total Shops/ 

Establishments 
raided 

Total Fine 
Collection  

(in Rs.) 

Total seizure 
of Plastic 

Carry Bags  
(in kg) 

1 2 3 4 5 

Patna 

Patna Nagar Nigam 25146 1394880 6609.84 

Danapur Nagar Parishad 1079 27600 34 

Phulwarishariff Nagar Parishad 986 32600 44 

Barh Nagar Parishad 1722 15950 19.55 

Mokama Nagar Parishad 147 27100 46 

Khagaul Nagar Parishad 2067 43500 4.66 

Bakhtiyarpur Nagar Parishad 587 30100 64 

Fatuha Nagar Parishad 832 42700 74 

Maner Nagar Panchayat 469 13000 19.8 

Buxar Buxar Nagar Parishad 1490 63900 1484.3 

Vaishali Hajipur Nagar Parishad 2294 51100 105 

Begusarai 
Begusarai  Nagar Nigam 2079 75500 1628 

Teghra Nagar Panchayat 319 40300 55.9 

Munger 
Munger Nagar Nigam 575 69600 115.4 

Jamalpur Nagar Parishad 447 51000 99.25 

Lakhisarai Barahiya Nagar Panchayat 760 11000 75 

Khagariya Khagariya Nagar Parishad 1087 91200 889.2 

Katihar Manihari Nagar Panchayat 268 11000 39.65 

Saran 

Chhapra Nagar Nigam 1734 97900 435 

Sonepur Nagar Panchayat 283 38540 37 

Dighwara Nagar Panchayat 300 8425 7.5 

Bhagalpur 

Bhagalpur Nagar Nigam 304 94000 139.12 

Sultanganj Nagar Parishad 299 43900 19.9 

Naugachia Nagar Panchayat 772 52000 58.05 

Kahalgaon Nagar Panchayat 250 15700 11.78 

Purvi-
Champaran 

Raxaul Nagar Parishad 
695 66100 874.7 

Paschimi-
Champaran 

Narkatiaganj Nagar Parishad 197 36800 36 

Ramnagar Nagar Panchayat 478 12800 9.6 

Total of 23 Ganga Towns and Tributaries Towns 47666 2558195 13036.2 
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Date-

31.03.2020

Sl.No

.
ULBs Name Ghats

Garbage 

Dump site

Garbage Vulnerable 

Points(GVPs)
Cleanliness condition of Ghats

Anti -littering 

Msg Board
Litter bins

1 Patna Municipal corporation 20 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

1 (a) Phulwarisariff - - - - - -

2 Maner Nagar Panchayat 1 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

3 Danapur Nagar Parishad 10 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

4 Bakhtiyarpur Municipal Council 3 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

5 Barh Municipal Council 6 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

6 Mokama Municipal Council 16 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

7 Munger Municipal Council 3 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

8 Sultanganj Municipal Council 2 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

9
Bhagalpur Municipal 

Corporation
7 0 Cleaned

Cleaning continues on regular 

basis
Completed Completed

10 Buxar Municipal Council 7 1 Cleaned
Cleaning continues on regular 

basis

1 Installed and 

rest to be 

completed by 

30/06/2020

Completed

11 Barahiya Nagar Panchayat 2 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

12 Jamalpur Municipal Council 0 0 - - - -

13 Kahalgaon Nagar Panchayat 3 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

14 Chhapra Municipal Council 1 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

15 Sonepur Nagar Panchayat 6 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

16 Hajipur Municipal Council 8 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

17 Begusarai Municipal Council 1 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

18 Khagariya Municipal Council 2 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

19 Naugachiya Nagar Panchayat 1 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

20 Dighwara Nagar Panchayat 1 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

21 Teghra Nagar Panchayat 2 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

22 Manihari Nagar Panchayat 1 0 Cleaned
Cleaning continues on regular 

basis
Completed Completed

23 Fatuha Municipal Council 4 0 Cleaned
Cleaning continues on regular 

basis

2 Installed and 

rest to be 

completed by 

30/06/2020

2 Installed and rest 

to be completed by 

30/06/2020

24
Harinagar ( Ramnagar )

Nagar Panchayat

25
Narkatiyaganj Nagar Parishad

26 Raxaul Nagar Parishad

27 Jogbani Nagar Panchayat

Total 73 1

River Punpun

River Ramrekha

River Sirsia

River Parmar

Status of different components of SWM and allied work at Ghats

River Ganga
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Cleaning old legacy waste dump sites. Dumpsite & GVPs 

removal Status in Bihar  

 

I. Dumpsites along the Ganga (within 1 km of banks)  

Dumpsites are the accumulated garbage dumped by the ULBs themselves along the 

river, contrary to the SWM Rules 2016. These dumps need to be removed, shifted or 

remedied in order that no waste material or leachate flows into the Ganga. 

S No Ganga Town No. of Towns with Open 
Dumps near the River 

Ganga 

Current Status of Dumps 

1.  Bihar 1 
(Buxar) 

E.O.I published on January 
2000. Single tender has 
received & forwarded to 
department for further 
appropriate necessary action.  

 

II. Garbage Vulnerable Points (GVPs):  

GVPs are the garbage heaps found due to littering by the local citizens. These needs 

to be checked and removed immediately with warning to the citizens, otherwise the 

GVPs may become mini dumpsites.  

S No Ganga Town No. of Towns having 
GVPs 

Current Status of GVPs 
 

1.  Bihar 0 - 
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GROUND WATER STATUS OF BIHAR 

Government of Bihar has initiated drives for recharging of ground water by 

providing roof top rain water harvesting structures and construction of soak pits/ 

recharge pits near public well, hand pump, tubewell and other water bodies under Jal-

Jeevan-Hariyali Abhiyan, report is annexed as Annexure- V. 

Bihar Govt. has also notified The Bihar Ground Water (Regulation & Control of 
Development & Management) Act, 2006 for regulating and management of ground 
water. The authority may impose stipulated conditions for providing roof top rain water 
harvesting structures in the building plan in an area of the 1000 Sqm or more while 
according approval for construction. 

Earlier, Central Ground Water Board (Ministry of Water Resources River 
Development & Ganga Rejuvenation, GoI) carries out periodic assessment of ground 
water resources of the State of Bihar in consultation with Minor Irrigation Department, 
GoB. Last assessment was carried out for the year 2017. Blocks wise report under semi 
critical, critical and over exploited area in the State of Bihar annexed as Annexure- VI. 

Before, CGWB scrutinizes the applications for permission for withdrawal of 

ground water to industries in Bihar as per norms and guidelines of CGWA and forwards 

to CGWA, New Delhi with recommendation for according NOC. 

At present, as per the direction of Hon'ble National Green Tribunal, New Delhi, 

CGWB is not processing applications of industries for No Objection Certificates (NOC) 

for ground water withdrawal for blocks falling in semi-critical, critical and over-

exploited categories. 

However, applications submitted by industries for NOC are processed for only 

domestic uses upto 10 KLD for blocks falling in semi-critical, critical and over-

exploited categories. During evaluation of the applications for NOC for domestic uses, 

implementation plans for rainwater harvesting and artificial recharge submitted with 

the applications are examined as per the guidelines. 
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Block wise Ground Water Resources Assessment - 2017 
Bihar State 

Sl. 
No 

District 
Assessment Unit  

Name 

Categorization 
(OE/Critical/Semi-critical 

/Safe) 

1 

Begusarai 

Naokothi Critical 
2 Bhagwanpur Critical 
3 Garhpura Safe 
4 Mansur Chowk Safe 
5 Matihani Safe 
6 Bachhawara Safe 
7 Cheria Bariarpur Safe 
8 Sahebpur Kamal Safe 
9 Birpur Safe 
10 Shamho Safe 
11 Chhaurahi Safe 
12 Begusarai Safe 
13 Barauni Safe 
14 Teghra Safe 
15 Bakhari Safe 
16 Dandari Safe 
17 Balia Safe 
18 Khudabandpur Semi-critical 
19 

Bhagalpur 

Kharik Safe 
20 Pirpainti Safe 
21 Sultanganj Safe 
22 Kahalgaon Safe 
23 Rangra chowk Safe 
24 Narayanpur Safe 
25 Sabour Safe 
26 Sonhaula Safe 
27 Goradih Safe 
28 Shahkund Safe 
29 Bihpur Safe 
30 Ismailpur Safe 
31 Gopalpur Safe 
32 Nathnagar Safe 
33 Naugachia Safe 
34 Jagdishpur Safe 
35 

Bhojpur 

Koilbar Critical 
36 Behea Critical 
37 Agaiyon Safe 
38 Charpokhari Safe 
39 Udwantnagar Safe 
40 Sahar Safe 
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41 Barhara Safe 
42 Garhani Safe 
43 Tarari Safe 
44 Sandesh Safe 
45 Shahpur Semi-critical 
46 Jagdishpur Semi-critical 
47 Piro Semi-critical 
48 Arrah Semi-critical 
49 

Buxar 

Nawanagar Safe 
50 Kesath Safe 
51 Dumraon Safe 
52 Buxar Safe 
53 Brahampur Safe 
54 Chausa Safe 
55 Itarhi Safe 
56 Rajpur Safe 
57 Chakki Safe 
58 Simari Semi-critical 
59 Chaungai Semi-critical 
60 

Katihar 

Dandkhora Critical 
61 Manihari Safe 
62 Kursela Safe 
63 Samili Safe 
64 Barari Safe 
65 Amdabad Safe 
66 Hasanganj Safe 
67 Katihar Safe 
68 Falka Safe 
69 Kadwa Semi-critical 
70 Balrampur Semi-critical 
71 Korha Semi-critical 
72 Barsoi Semi-critical 
73 Pranpur Semi-critical 
74 Azamnagar Semi-critical 
75 Mansahi Semi-critical 
76 

Khagaria 

Alauli Safe 
77 Beldaur Safe 
78 Chautham Safe 
79 Khagaria Safe 
80 Parbatta Safe 
81 Mansi Safe 
82 Gogari Safe 
83 

Lakhisarai 

Barahia Safe 
84 Surajgarha Safe 
85 Ramgarh Chowk Safe 
86 Piparia Safe 
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87 Lakhisarai Safe 
88 Halsi Safe 
89 Channan Safe 
90 

Munger 

Bariarpur Safe 
91 Dharhara Safe 
92 Tarapur Safe 
93 Sangrampur Safe 
94 Tetia Bhamber Safe 
95 Munger Safe 
96 Jamalpur Safe 
97 Kharagpur Safe 
98 Asarganj Safe 
99 

Patna 

Sampatchak Critical 
100 Patna Sadar Critical 
101 Punpun Critical 
102 Phulwarisarif Over-exploited 
103 Athmalgola Over-exploited 
104 Ghoshwari Safe 
105 Pandarak Safe 
106 Bakhtiarpur Safe 
107 Paliganj Safe 
108 Dulhinbazar Safe 
109 Mokama Safe 
110 Bikram Safe 
111 Daniawan Safe 
112 Maner Safe 
113 Fathua Safe 
114 Dhanarua Safe 
115 Danapur Safe 
116 Naubatpur Safe 
117 Barh Safe 
118 Bihta Safe 
119 Khusrupur Semi-critical 
120 Belchi Semi-critical 
121 Masuarhi Semi-critical 
122 

Samastipur 

Vidyapatinagar Safe 
123 Morwa Safe 
124 Bibhutipur Safe 
125 Singhia Safe 
126 Shivajinagar Safe 
127 Bitha Safe 
128 Hasanpur Safe 
129 Rosera Safe 
130 Samastipur Safe 
131 Warisnagar Safe 
132 Mohanpur Safe 
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133 Patori Safe 
134 Pusa Safe 
135 Sarairanjan Safe 
136 Kalyanpur Safe 
137 Dalsinghsarai Safe 
138 Mohiaddinagar Safe 
139 Tajpur Safe 
140 Khanpur Safe 
141 Ujiarpur Semi-critical 
142 

Saran 

Nagra Critical 
143 Revelganj Safe 
144 Panapur Safe 
145 Maker Safe 
146 Jalalpur Safe 
147 Ishupur Safe 
148 Tariya Safe 
149 Masharakh Safe 
150 Dighwara Safe 
151 Amnaur Safe 
152 Ekma Safe 
153 Sonpur Safe 
154 Dariapur Safe 
155 Parasa Safe 
156 Marhaura Safe 
157 Chapra Safe 
158 Baniapur Safe 
159 Manjhi Semi-critical 
160 Lahladpur Semi-critical 
161 Garakha Semi-critical 
162 

Vaishali 

Patepur Over-exploited 
163 Patehi Belsar Safe 
164 Raghopur Safe 
165 Vaishali Safe 
166 Mahnar Safe 
167 Biddupur Safe 
168 Sahdai Bizurg Safe 
169 Mahua Safe 
170 Goroul Safe 
171 Premraj/ Desri Semi-critical 
172 Lalganj Semi-critical 
173 Chehra kala Semi-critical 
174 Bhagwanpur Semi-critical 
175 Hazipur Semi-critical 
176 Jandaha Semi-critical 
177 Rajapakar Semi-critical 
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STATUS OF RESTORATION OF WATER BODIES IN BIHAR 

Government of Bihar has initiated drives for recharging water bodies and 

recharging of ground water by providing roof top rain water harvesting structures and 

construction of soak pits/ recharge pits near public well, hand pump, tubewell and other 

water bodies under Jal-Jeevan-Hariyali Abhiyan, report is annexed as Annexure- VII. 
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Public awareness and involvement for prevention and control of pollution of 

Ganga 

Time to time various Public awareness campaign are conducted under the government of 

Bihar to ensure prevention and control of pollution of Ganga through Events such as awareness 

rallies, Ghats Cleanliness drives, Shramdaan, Rafting Expedition, Swachhta Hi Seva Campaign, 

Ganga Aarti, Plantation drives, Nukaad-natak, Online/Offline Quiz Competition, Essay and 

Painting Competition, media, messaging during the regular visit of Ganga Towns. Also, 

numerous IEC activities through mediums such as TV/Radio, Print media advertisements, 

advertorials were also publish to make a strong pitch for public outreach & community 

participation in the program. 
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Regulating activities on and around river Ganga including Ghats and other 

establishments 

The regulating activities being conducted under the government of Bihar on and around 

river Ganga including Ghats is as follows- The Garbage Vulnerable points are clean, Immersion 

of idols is prohibited around river Ganga and the Ghats are getting cleaned on a regular basis 

where Anti –littering board and Litter bins have been installed at all Ganga towns except Buxar 

where it would be completed by 30/6/2020. 

The following report is attached hereby for the entire 23 Ganga Towns: 

Sl.No. ULBs Name Ghats 
Garbage 

Vulnerable 
Points(GVPs) 

Cleanliness 
condition 
of Ghats 

Anti -
littering 
Message 

Board 

Litter 
bins 

1 
Patna 

Municipal 
corporation 

20 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

1 (a) Phulwarishariff 
 

_ _ _ _ 

2 
Maner Nagar 

Panchayat 
1 Cleaned 

Cleaning 
continues on 
regular basis 

Completed Completed 

3 
Danapur Nagar 

Parishad 
10 Cleaned 

Cleaning 
continues on 
regular basis 

Completed Completed 

4 
Bakhtiyarpur 

Municipal 
Council 

3 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

5 
Barh 

Municipal 
Council 

6 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

6 
Mokama 

Municipal 
Council 

16 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

7 
Munger 

Municipal 
Council 

3 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

8 
Sultanganj 
Municipal 

Council 
2 Cleaned 

Cleaning 
continues on 
regular basis 

Completed Completed 

9 
Bhagalpur 
Municipal 

Corporation 
7 Cleaned 

Cleaning 
continues on 
regular basis 

Completed Completed 
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10 
Buxar 

Municipal 
Council 

7 Cleaned 
Cleaning 

continues on 
regular basis 

1 Installed 
and rest to 

be 
completed 

by 
30/06/2020 

Completed 

11 
Barahiya 

Nagar 
Panchayat 

2 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

12 
Jamalpur 
Municipal 

Council 
0 _ _ _ _ 

13 
Kahalgaon 

Nagar 
Panchayat 

3 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

14 
Chhapra 

Municipal 
Council 

1 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

15 
Sonepur 
Nagar 

Panchayat 
6 Cleaned 

Cleaning 
continues on 
regular basis 

Completed Completed 

16 
Hajipur 

Municipal 
Council 

8 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

17 
Begusarai 
Municipal 

Council 
1 Cleaned 

Cleaning 
continues on 
regular basis 

Completed Completed 

18 
Khagariya 
Municipal 

Council 
2 Cleaned 

Cleaning 
continues on 
regular basis 

Completed Completed 

19 
Naugachia 

Nagar 
Panchayat 

1 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

20 
Dighwara 

Nagar 
Panchayat 

1 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

21 
Teghra 

Nagar 
Panchayat 

2 Cleaned 
Cleaning 

continues on 
regular basis 

Completed Completed 

22 
Manihari 
Nagar 

Panchayat 
1 Cleaned 

Cleaning 
continues on 
regular basis 

Completed Completed 
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Any other direction covered by earlier orders of this Tribunal 

i. In situ Treatment of Drains through bio-remediation/ phytoremediation 
or any other technique of drain joining Ganga & its tributaries: 2 projects of 
in-situ drain treatment through bio-remediation for Danapur Cant Drain and Rajapur 
Drain in Patna have been sanctioned at a cost of Rs 3.16 Cr.  
 

In addition, BUIDCo had invited Tender for selection of agency for In-situ 

treatment through bio-remediation of drain joining Ganga & its tributaries and other 

polluted river vide Notice Inviting Tender (NIT) dated-14.10.2019 but tender was 

cancelled due to single bid received and retender on 04.12.2019 again tender was 

cancelled on 20.03.2020. Further, UD&HD, GoB has invited tender vide Short Notice 

Inviting Re-Tender (NIT) – BGCMS/2019/Bio-remediation/25/269.  

Refer on Page no 34 

 

ii. Status of screening arrangements to tapping drains along with the Ganga 
front towns. 
Screening arrangements have been provided in a total no. of 124 out of 127 drains 
along the Ganga front town. Rest 3 Nallas screening not required.  

Refer Annexure - VIII 
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